FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘VIZTAR INTERNATIONAL PRIVATE LIMITED’
OPERATING IN SERVICE SECTOR IN THANE, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with | Viztar International Private Limited

PAN & CIN / LLP No. PAN: AAGCA5815N
CIN: U80301MH2007PTC174600

2. | Address of the registered office Office No. 502, Fairmount, Plot no.4 to 6, Sector 17,

(as per MCA records) Sanpada, Navi Mumbai, Thane, Maharashtra —
400705

3. |URL of website NA

4. |Details of place where majority of fixed| Office No — G-75, Ground Floor, Haware Fantasia
assets are located Business Park, Plot no -47 Road Sector 30A Vashi

Navi Mumbai 400703

5. |Installed capacity of main products /| Not Available since the Company is not in operations
services since 2022.

6. |[Quantity and value of main products /| As per information available, Company is not in
services sold in last financial year operations since 2022.

7. | Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending an
financial sta_tements (vs_/ith schedule_s) of | email on cirp.viztarinternational@gmail.com and / or
two years, lists of creditors are available | Virtual Data Room in accordance with the provisions
at URL: of the Code and Regulations made thereunder.

9. | Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
cirp.viztarinternational@gmail.com

10. |Last date for receipt of expression of | August 29, 2025
interest

11. |Date of issue of provisional list of| September 01, 2025
prospective resolution applicants

12. |Last date for submission of objections to| September 06, 2025
provisional list

13. |Date of issue of final list of prospective| September 09, 2025
resolution applicants

14. |Date of issue of  information| September 12, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| October 12, 2025
plans

16. |Process email id to submit EOI cirp.viztarinternational@gmail.com




17. |Details of the corporate debtor's| Registered as Small Enterprise having UDYAM
registration status as MSME Registration Number: UDYAM-MH-33-0140516

Important Notes:

1. This Form G is being published pursuant to the First Form G published on July 21, 2025, and with
consent of the COC. Existing applicants, if any, pursuant to the previous Form G are not required
to submit Fresh EOI.

Kshitiz Gupta

Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2025

Resolution Professional of Viztar International Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: cirp.viztarinternational@gmail.com

Date: August 14, 2025
Place: Mumbai
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NCP names
Nawab Malik as
poll strategist

Faisal Malik

faisal.malik@htlive.com

MUMBAI: The Ajit Pawar-led
NCP has reinstated Maharashtra
youth leader Suraj Chavan into
the party’s organisational fold,
barely three weeks after remov-
ing him over a violent altercation
that went viral on social media.
Chavan has now been appointed
general secretary of the state
unit.

In another significant organi-
sational move, the party
appointed senior leader and
former minister Nawab Malik as
chairperson of its election man-
agement committee for Mum-
bai, ahead of the BMC polls likely
early next year.

Chavan was sacked as state
youth president on July 21 after a
video surfaced showing him and
other NCP workers punching
and elbowing Vijay Ghadge, the
state president of Maratha outfit
‘Chhava Sangathana'. The foot-
age trigegered a political row,
forcing his removal from the
post.

On Wednesday, NCP - 24
president Ajit Pawar /=
brought Chavan back g8
with a promotion. '
Within hours, the
move drew sharp crit- §, %~
icism from social & gfo2e
activist Anjali R
Damania.
“From youth
state presi-

dent to directly promoted to
party general secretary? Is this
the good government of Maha-
rashtra?” she posted on X. “A
person involved in brawls is
made the party’s general secre-
tary by the deputy chief minister
of Maharashtra. Wonderful.”

In the absence of a city unit
president, Nawab Malik is
expected towield complete con-
trol over preparations for the
crucial civic election.

The nine-member committee
includes working presidents
Shivajirao Nalawade and Sid-
dharth Kamble, MLA Sana
Malik, former MLA Zeeshan Sid-
dique, and office-bearers San-
tosh Dhuwali (state general sec-
retary), Bhaskar Vichare (state
vice-president), Sanjay Tatkare
(state spokesperson) and Raju
Ghuge.

“In the backdrop of BMC polls,
it was decided to form an elec-
tion management committee for
Mumbai under the chairman-
ship of the senior party leader
Nawabhai Malik. With the gui-
dance of this committee and the

“age, active participation of all work-
s crs, | am fully confident that

the NCP will
tively in the BMC elections,”

perform effec-

7 = ‘ Pawar said in a poston X.

“With the decision, Malik
. has become the de
. facto head of the
. Mumbai unit,”

. said a senior

_ NCP leader.

In Jogeshwari West, residents
await a footpath for over 3 yrs

The I-km stretch of
SV Road is flanked by
2 hospitals, 3 schools;
safety of pedestrians
at stake, say residents

Sabah Virani

Sabah.virani@hindustantimes.com

MUMBAI: When Neeta Shah, a
75-year-old pedestrian, died in
Malabar Hill on Tuesday after
being forced to walk on the road
due to the absence of a footpath
and coming under the wheels of
a bus, it served as a brutal
reminder to Jogeshwari West
resident Mansoor Darvesh about
the fate that could befall resi-
dents of his area.

Darvesh, 65, has been plead-
ing with the Brihanmumbai
Municipal Corporation (BMC) to
construct a footpath along SV
Road, from Millat Hospital to the
Amboli BIT Chowky, for more
than three years now.

“The stretch has crazy traffic
and footpaths are non-existent
or hardly there,” Darvesh told
Hindustan Times. “Moreover,
cars and bikes routinely climb
onto the footpath wherever it is
there, posing huge risks to chil-
dren and patients walking
along.”

The roughly one-kilometre-
long stretch sees massive traffic,

In most parts, the space Ieft fm fuutpaths iS taken over b}' garha geand sludge The few patches

where a narrow footpath does exist, encroachments block the way.

especially during peak hours,
and is also used by scores of
pedestrians across age groups,
HT found during a visit to the
area. Theroad is flanked by two
hospitals and three big schools,
which cumulatively cater to
nearly 15,000 students, including
many who walk to school.

In most parts, the space left
for footpaths is taken over by
garbage and sludge. The few
patches where a narrow foot-
path does exist, encroachments
such as roadside stalls and eater-
ies block the way, leaving no
option for pedestrians but to

walk deep inside the road while
negotiating heavy traffic.

The situation gets especially
problematic during the mon-
soon, when water collects on
both sides of the road and mixes
with the sludge to make even
walking along the road side
unfeasible, said Mohammed
Sharif, a resident of the area.

“Still, so many school children
use the road and we worry they
will get into an accident sooner
rather than later,” Sharil said.

Perturbed by the situation and
apprehensions of an accident,
like the one that occurred in

SATISH BATE/ HT PHOTO

Malabar Hill on Tuesday, Sha-
rifs neighbour Darvesh first
complained to the K West ward
office in March 2022. Most parts
of Jogeshwari West come under
the K West ward, and Darvesh
demanded, via his letter to the
ward office, that a proper foot-
path be constructed along the SV
Road stretch to cater to the
needs and safety of pedestrians.

Since the letter elicited no
response, he complained to the
ward office again in April. In
June, he submitted an applica-
tion under the Right to Informa-
tion Act, asking if any action had

Mansoor Darvesh has sent
many letters to the ward office.

been taken on his complaints.

Around a month later, in July
2022, the ward office responded
to his complaints, saying the
portion of SV Road he had
referred to would be widened
and footpaths would be con-
structed thereafter. He also
received a response to his RTI
application around the same
time, saying his query had been
resolved.

“Though the ward office did
respond to my letters, no time-
line was provided regarding
when the road would be wid-
ened and when we could expect
a footpath,” he said.

Since then, Darvesh has been
sending reminder letters to the K
West ward office every few
months. “But I never get a
response,” he said. “Given the
incident in Malabar Hill this
week, I will follow up again.
Maybe, the authorities will
respond this time.”

MMRDA to raze 462 illegal bldgs near Bhiwandi

Prateem Rohanekar

prateem.rohanekar@htlive.com

MUMBAI: The Bombay High
Court has directed the Mumbai
Metropolitan Region Develop-
ment Authority (MMRDA) to
remove 426 illegal structures
near Bhiwandi before February
2026. The division bench of
chief justice Alok Aradhe and
justice Sandeep Marne was
hearing a public interest litiga-
tion filed in 2013 by Mumbai
resident Rahul Joganand.

The petitioner had come
across numerous illegal con-
structions in Kon village, near
Bhiwandi in Thane district, and
learned, via applications under
the Right to Information Act,
that first information reports
had been registered under the
Maharashtra Regional and
Town Planning Act, 1966
against the deputy sarpanch of
the village, Sunil Mhatre, in
connection with the illegal
structures. The MMRDA had
also told Joganand that no per-

missions had been granted by it
for construction on farmland in
the village, the petition said.
Acting on the high court’s
directions, the MMEDA had, in
2020, started work on surveying
18,894 structures in 60 villages
in the area — 9,796 of the struc-
tures were residential houses,
3,012 were buildings and 6,086
were commercial structures.
In 14 villages which had been
surveyed, demolition notices
had been issued to 6,582 struc-
tures. The MMRDA had written

to the zilla parishad and gram
panchayat to disconnect the
water supply, and to Torrent
Power and Maharashtra State
Electricity Distribution Com-
pany Limited to disconnect the
electricity supply to these struc-
tures, it said.

The MMRDA submitted that
it had received regularisation
applications for 331 structures,
out of which 33 applications
were accepted and 133 were
rejected. It had undertaken a
drive to remove the unautho-

rised structures and only 462
such structures remained to be
demolished, it told the court.

Accordingly, the court
directed the MMREDA to remove
the remaining 462 illegal struc-
tures and granted the planning
body’s plea for police protection
during eviction fearing obstruc-
tion from residents. Counsel for
the MMRDA, advocate Mohan
Tekavde, assured the court that
it would take appropriate steps
to ensure full compliance with
the order.

Delivery exec flees with
oold parcels worth 23 cr

MUMBAI: A 24-year-old delivery
boy of a courier firm in Vile Parle
was arrested from his village in
Udaipur on Tuesday for allegedly
stealing 17 parcels containing
gold ornaments worth 2.8l
crore, that he collected from var-
ious jewellers for delivery, and
making away with them.
According to the police, the
accused, Mehul Garg, joined the
firm Jai Ambe Courier Services
on August 2 as a delivery boy. As
instructed by his manager Sahil

NORTH WESTERN RAILWAY

E-Notice of Invitation Tender
Divisional Railway Manager, N.W.RIy

India invites sealed open tender for the
following works on the date shown as
below. Tender No. : S&T-BKN/25-26/05-R
Name of work with its Location :

TMS/! ICMS/COA at Divisional officer's

houses, Railway Colonies, ORH/Sub-
ordinate rest house, Hospital/
Dispensaries, RPF Barrack, Training
Center, Crew Lobbies, Supervisor offices,”
of SSE/Tele/Hisar & Hanumangarh
Jurisdiction of Bikaner Division. Approx.
Cost of work : 35292320.79 Bid Security
Amount (in Rs.) : 326500.00 Date & time
for submission of Tender & opening of
tender : Up to 15.00 Hrs. of 03.09.2025
Website from which complete Tender
details can be seen & download :

WWW.ireps.gov.in 1008-DR/25

Pease join us on § JERC) NWRallways (&) NWRalways_

Bikaner for and on behalf of President of

"Strengthening of Railnet FOIS /CMS/

offices, Sub divisional officers’ offices/

GOVT. OF ODISHA

OFFICE OF THE CHIEF CONSTRUCTION ENGINEER

RURAL WORKS CIRCLE: KEONJHAR
eMail: se_nerwkjr@rediffmail.com

No. 3204/ Date 12.08.2025/
1st Corrigendum Notice

Under unavoidable circumstances, the availability of tender online for bidding & opening of Technical Bids of the tender
invited vide eProcurement Notice No. 3001 Dtg: 22,07.2025 / Bid Identification No. NCB-10 / RWCKJR [ 2025-26 of Chief
Construction Engineer, Rural Works Circle, Keonjhar is hereby rescheduled as below.

0-586

Ind|a Trade F’rumntmn Drgamsatlun {ITF’D] invites appltcaﬂnns
from the willing and eligible Clearing & Handling
Agents for empanelment for a period of two years, i.e.

Bid Availabilty of tender |, 4 pate & Time Date & Time of Dnm?ng of Tenn_‘er in
Procurement Officer | Identification On-line for bidding of seeking Tender /0 C.C.E., RW. Circle, Keonjhar
No From To Carificaion | Technical Bid Financial Bid
1 2 3 3 5 ] 7
Chief Construction NCB-104 | Dr.3007.25| DL29.0B25 | Dt 26.08.25 Dt 30.08.25 Will be
Engineer, Rural Works | RWCKJR/ at up b up ko at infimated
Circle, Keonjhar 2025-26 11.00AM. | S00PM. 500 PM, 11.00AM. later

All other contents remain unchanged

Chief Construction Engineer,
R.W. Circle, Keonjhar
QIPR - 25177/11/0084/2526

ﬂ@ Classifieds: Thursdzn}

BUSINESS OFFERS ] MISCELLANEOUS

I BHIM Prakash Ranjan Dhan aged
about 51 years, 5/0 Kankhu Dhan

CARBON BLACK

SCAN THE CODE [i]
TO BOOK YOUR 3 __ A4

Ll E
e

15/09/2025 to 14/09/2027 .

For the eligibility criteria, last date for receipt of application for
empanelment and other details and updates, please visit CPP
Portal (https://eprocure.gov.in/eprocure/app) and ITPO's
website: www.indiatradefair.com (Rakesh Chandra Sharm

General Manager [EDD}
India Trade Promotion Organization

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘VIZTAR INTERNATIONALPRIVATE LIMITED’
OPERATING IN SERVICE SECTOR IN THANE, MAHARASHTRA
{Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Viztar International Private Limited
PAN: AAGCASB15NM
CIN: UB0301MH2007PTC174600

; Name of the corporate debtor along
* | with PAN & CIN/ LLP No.

Office No. 502, Fairmount, Plot No. 4 to 6,
Sector 17, Sanpada, Navi Mumbai, Thane,
Maharashtra - 400705.

3. JURL of Website NA

Office Mo. G-75, Ground Floor, Haware
Fantasia Business Park, Plot No. 47 Road
Sector 30A Vashi Navi Mumbai - 400703

Mot Availablesince the Company is not in
operations since 2022.

As per information available, Company is not in
operations since 2022.

Nil as per the information available.

5 Address of the registered office (as
" | per MCA records)

Details of place where majority of
fixed assets are located

Installed capacity of main products
/ services

6 Quantity and value of main products/
" | services sold in last financial year

7. | Number of employees / workmen

glora=t ﬂ?’@ﬂm‘un Hgnk E
Nviert o s Untng |
| Regional Office, Mumbai South
. | 6" Floor, 66/80, Union Bank Building
- | Mumbai Samachar Marg, Near BSE
Mumbaid00 001, Maharashtra.

FROM EUROPE

We can offer quality

AT R TR

stocks at low prices on (i  GCosilows
a monthly basis ON LEASE

. | Union Bank of India, Regional | :
- | Office Mumbai South requires | :
a well-constructed (ready to|

as below:

CARBON BLACK N-220
100 MT

for the following Branches:

|‘Acquiring alternate|:
- | premises for Bhuleshwar| :
admeasuring| :
2000£10% sq ft carpet area | :
in total (preferably on|:

- | Readers are recommended to make all
- | enquiries and seek appropriate advice
- | before acting on any advertisement
- |appearing in this publication. Any

Branch’

move) commercial premises | :
- |, JALEEMUNNISA Rfo A-9 Mohan

| subscriber sending money, incurring
| any expenses or acting on any medical

Please contact Ground Floor) on lease
- | basis.
é | For further details, please
Euro Exim Ltd | visit Bank's website www. |
- | unionbankofindia.co.in & :
MaHChESter (UK) - | www.eprocure.gov.in our| :
il - | office. Last date for
Emall'expgrtS@ submission bids in}|:
" prescribed format is
eurOEXIm]t 'CO'UK - | 04-09-2025 upto 04.00 PM.
| The Bank reserves the right
.| to reject any or all bids
For | without assigning any
; - | reasons whatsoever.
Advertisement | Place : Mumbai
call - | Date :14.08.2025
: Regional Head | :
Manish Shirke 9820748750 Regional Office | :
Mumbai South | :

. [recommendations or entering into
- [any commitment in relation to any
- |advertisement published in this
- | publication, shall do so entirely at his/
- her discretion, intelligence and risk.
- | The Company, Publisher or any of its
- | employees do not vouch for any claims
- | made by the Advertisers of products
- |andservices and shall not be held liable
: |for any damages, loss, consequences,
- | suffered by any person on account of
- | relyingon such advertisements,

an adult indian Inhabitant of
Mumbai residing at B-903, Guimohar
Apartment, Amboli, Andheri Railway
Station, Andheri (West), Mumbai-
400058, State Maharashtra, India,
do hereby state and declare that
Bhim Prakash Ranjan Dhan and

Sri Bhim Prakash Rajan Dhan stand
one and the same person and
indentifying myseif.

1, ABDUR Razzaque R/o A-9,Mahan

Chawal.Yadav nagar Khairani road
sakinaka Mumbai 400072 Have

changed my name to Abdul Razzak
Khan.

Chawl,.Yadav Nagar Khairani road
sakinaka Mumbai 400070,have
changes my name to Jalimunisa
W /o Abdul Razzak Khan.

Further details including last
available financial statements (with
schedules) of two years, lists of

creditors are available at URL;

The details as available can be sought by
sending an email on cirp.viztarinternational @
gmail.comand / or Virual Data Room in
accordance with the provisions of the Code
and Regulations made thereunder.

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

The detailed invitation for expression of
interest which shall include the eligibility for
resolution applicants under Sec 25(2)(h) of the
Code can be sought by sending an email on
cirp.viztarinternational @ gmail.com

10.

Last date for receipt of expression
of interest

August 29, 2025

1.

Date of issue of provisional list of

September 01, 2025

| prospechive resolulion applicants

12.

| objections to provisional list

Last date for submission of

September 06, 2025

13.

14,

Date cf issue of final list of prospective
resolution applicants

September 09, 2025

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

September 12, 2025

15.

Last date for submission of

resolution plans

October 12, 2025

16.

Process email id to submit EQI

cirp.viztarinternational @ gmail.com

17.

Details of the corporate debtor's
registration status as MSME

Registered as Small Enterprise having UDYAM
Registration Number: UDYAM-MH-33-0140516

Important Notes: 1. This Form G is being published pursuant to the First Form G published
on July 21, 2025, and with consent of the COC. Existing applicants, if any,
pursuant to the previous Form G are not required to submit Fresh EQL.

Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140

Resolution Professional of Viztar International Private Limited
Address & email id registered with IBBI:
F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,

Email Address- kshitiz.ca@gmail.com
Process specific email id for correspondence: cirp.viztarinternational@gmail.com

Date: August 14™ 2025

Place:

Mumbai

Sdf-
Kshitiz Gupta

AFA Valid Till: December 31, 2025

Kandivali East, Mumbai - 400101

Kothari, Garg picked up 17 par-
cels containing gold ornaments
from various jewellery stores for
delivery. “On August 5, after jew-
ellers called Kothari saying they
had not received the ornaments,
he found out that Garg had not
delivered the 17 parcels,” the
police said. When he tried to
contact Garg, he was not reacha-
ble, the officer added.

The police arrested him on
Tuesday and also recovered the
stolen ornaments. HTC

GHARAT WILLING

TO REJOIN AS SPP
IN DR PAYAL TADVI
CASE: STATE TO HC

Prateem Rohanekar

prateem.rohanekar@htlive.com

MUMBAI: Two days after the
Bombay High court asked the
state government to check if sen-
ior advocate Pradeep Gharat
would consider returning as spe-
cial public prosecutor (SPP) in
the 2019 Dr Payal Tadvi suicide
abetment case, the state govern-
ment on Wednesday told the HC
that Gharat has expressed will-
ingness to rejoin the case, which
has seen multiple delays over the
past five years.

Additional public prosecutor
Shreekant Gavand informed a
division bench of justices Ravin-
dra Ghuge and Rajesh Patil that
he had spoken to Gharat, who
confirmed that he was ready to
resume his role as SPP in the
matter.

On March 7, 2025, the state
government removed Pradeep
Gharat from the case. In his
place, the state had appointed
advocate Mahesh Manohar Mule
as special public prosecutor. Dr
Payal Tadvi’'s husband, Dr Sal-
man Tadvi and her mother
Abeda Salim Tadvi opposed the
new appointment.

In November 2024, while
serving as SPP, Gharat filed an
application before the special
court seeking to make Dr Yi
Ching Ling Chung Chiang —
then head of the obstetrics and
gynaecology department — a
co-accused in the case. Gharat
argued that Dr Chiang had failed
to act on repeated complaints of
harassment lodged by Payal and
her family, despite an obligation
to intervene.

Dr Payal Tadvi, a 26-year-old
postgraduate medical student
from the oppressed Bhil tribal
community, died by suicide on
May 22, 2019, allegedly after fac-
ing prolonged caste-based har-
assment and ragging by three
senior colleagues — Dr Hema
Ahuja, Dr Bhakti Meher and Dr
Ankita Khandelwal — at the
Topiwala National Medical Col-
lege and BYL Nair Hospital.

Her death sparked national
outrage, leading to the arrest of
the three doctors under provi-
sions of the SC and ST (Preven-
tion of Atrocities) Act, the Maha-
rashtra Prohibition of Ragging
Act, and the IPC. They are cur-
rently out on bail. Despite the
gravity of the allegations, the
trial is yet to commence.

Colaba BMC school’s
Eng-medium students
to be relocated today

After parents protested, the civic body has moved them to the

Colaba Market BMC School.

HT Correspondent

htmumbai @hindustantimes.com

MUMBAI: After weeks of protests
from parents, the Brihanmum-
bai Municipal Corporation
(BMC) has shifted 1,423 English-
medium students of its Colaba
School to the third floor of the
Colaba Market BMC School
building, starting from Thurs-
day.

The move comes as a relief to
families who have struggled
with online classes since mid-
July. HT first reported about this
on August 5.

The shift became necessary
after both the primary and sec-
ondary school buildings on the
Colaba campus were declared
dangerous and slated for demoli-
tion. The campus housed eight
mediums of instruction, with a
total of 2,800 students. While
students from Marathi, Hindi,
Kannada, and Urdu sections
were relocated to nearby munic-
ipal schools, students from kin-
dergarten to Class 8 of the
English-medium section were
asked to attend online classes
since July.

Parents had argued that vir-
tual learning was ineffective,
especially for younger children,
and had urged the civic body to
find a physical space. Many
households had only one smart-
phone to share among siblings:
parents found purchasing a
mobile data plan expensive,
especially when students were
frequently interrupted in the
narrow lanes and crowded
rooms where they resided.

“We chose this school for its
good teachers. Online learning is
no substitute,” said a parent of a

ANSHUMAN POYREKAR/HT PHOTO
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AUGUST 5: HT's report on
the Colaba BMC school's
students attending online
classes as the building had
been declared unsafe

\.l

We chose this
school for its good
teachers. Online
learning is no
substitute

A PARENT

Class 5 student.

Some parents said officials
had promised a relocation to
another school, but were instead
asked to attend online classes.

BMC officials said finding an
alternative venue has been a
challenge. “The Colaba Market
location was the only option cur-
rently available to us. Until we
finalise on a location, the school
will continue to remain in this
building,” an official added.

Parents have welcomed the
relocation. However, they con-
tinue to press for a permanent
solution. “We are relieved for
now, but the civic body must
plan so our children’s education
is not disrupted again,” said
another parent.
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PUBLIC NOTICE _ 3T
Notice is hereby given to the public by ama m@m

and large that we are instructed by our
\ YUY, ITeT Ufafelt. uRd

client, MURJI BHANJI GAMI to investigate
their Ownershiprights, title, interestand
anfor siefoar Frarde

benefits withrespect to piece and parcel
of land bearing Sub Plot No. 153/4/4A of

Survey ngsaffm adnecsurg oot TRRTT TehT S e
) . mtrs., lying, being and situa o

ot Strost 18, Viloye/Monje: Pisorve|| TS ieferr tmi
Taluka: Panvel & District: Raigad <h S SR AT

(referred toas “said Plot”).
ALL PERSONS having any claim to, or
any share, right, title and interest

3 I 22 | 2% S
03y M WRA

| ST e
lien, lease, trust, gift, charge, easement,
possession, inheritance, maintenance RCAHO

or otherwise howsoever, are hereby| | =t S SIRE

required to make the same known to the e T
undersigned in writing, ot our office —3:[—%?[\:5 ’
oddressmentionedbelow within15days| | STT  ¥iRST ©8 Ir=melt

from the dote of publication hereof,
olong with documentary proof in

B | e o
shall cer ownership rights o
MURJI BHANJI GAMI to the said plot,
without having any reference to such wferereiies ISHS oI

cloim, If any, and the same shall be
deemed/considered to have been

waived and/or give up.

THE SAID PLOT ABOVE REFERRED TO: ﬁ?lﬁ?’)'l:ﬁ TER 1%|'Q_°|'I'H,
ALL THAT piece and parcel of lond| | Emfies TR 1T SoRd
bearing Sub Plot No. 153/4/4A of Survey /S ST
No. 153/4/4, admeasuring about 3,280 HlY GG hITATH
Sq. mtrs,, lying, being and situated ot||  SifefeRI=R TR ot
Street 18, Villoge/Mouje: Pisarve, Taluka: JEETE O, S Wae
Panvel & District: Roigad. - 3
Dated this 14" of August, 2025 I G Ade T

Sd/- TR STRIGHIT Bl HE
Adv. Parth Chande afoT 'FIT{%W et
KC & Partners, feeit

1202, 12" Floor, The Landmark,
Plot No - 26A, Sector 7, Kharghar,
Navi Mumbai, Maharashtra 410210




